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In The Central Administrative Tribunal
Jaipur Bench, Jaipuxr
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Shri Bhccra Mal Sharma, petitioner present in‘person.
The petiticner submits thet éperation.ef the order cf the
Tribural dated 18.11.1997 haé beeﬁ stayed by Hen'ble the High Court
Ll eand in View cf thig he ]dcés not went to press this Contenmpt

Petition at the present stage. The Contempt Petition is, therefore,
diswisesed a8 nct prgssed. Netices issued are discharged.
¢
Since the Contempt Petition has heen diswicsed ae not

rressed, the Miesc. Appljcation'is also dispesed cf eccordinaly.
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(N.P.NAWANT ) , ~ (A.K.MISHPA)
Adm. Membker - N ’ ?ud].Member




